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myself, my spouse and dependants*:
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oA give herein below the detalls of the assets (imfmovable, movable, bank balance, etc.) of

sesets
indicating the extent of jolnt ownership will also have to be

= “Eoi 3 - “Dependant-
= Description SaiF Spouie nap;%fut 1 mpgdﬁ-::n-z Disgredant-5
() | Cash 10,000 | N/A N/A N /A N/a
(i} | Deposits in
Banks, Finandal | 01 Lokh
Institutions And | |
N‘Zﬁ-—aanmgm 1o, N/A N/A N A N/A
Finaricial ga=f o
Companles peesat
Gy | Bonds,
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Shares in ~ NJ/a N /A N|A N/A
companies | : ‘
(i) | Dther financial ol g
ingsgwms Fu: PoLtr_:‘
NSS, Postal remium| N /p N (A M (A N (A
Savings, UC 3¢ 9¢s/ { ( ! ,
Polidies, etc ; [
g Buarterly
{v) | Motor Veféldf-fs, it )
SoF
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va!u&) ‘ Uon am.
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interests _

Note: Value of Bonds / shares / Dabentu
Exchange In respect of listed companies and

companies shiould be given.

* Pependant here means a person substantially dependent on

employee.
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the income of the
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Detailg of Immovable assels
[Note: Properties in joint pwnership

also have to be Indicated]

indicating the extent of joint ownership vl

Sr.
Ho,

Degcription Salf

Spouss | Dependant-1

Namo

()

1 ~ Location{s}

Agricultural Land

- Survey number(s)
- Extent (Total
measuremant)

-Current market value

NIiL

~NIA N A
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Pepandant-2
Name

Dependant-3
Ete, Nama

‘N/A

Na
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A rk::ﬂturai Land

ML

N A

N /g

(i)

- Current market
value

NI

NIA ~le
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Houses ouses / Apartments,
atc,
=~ Location(s)
- Suryey fdoor
number({s)

- Extent {Total
measurement)

- Current market

NiL

N (A

(v)

value
Others (such as

NIl

mtﬂ’ﬂst in property)

NIA NIA

N

N A
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1 glve herein below the details of my laabﬂlﬂes / overdues to pubHc financial

institutions and gc-vemment dues:-
[Note : Please glve separate details for each item)

Amount outstanding as

Sr. | Description Name & address of Bank /
No. Financls Ws} 7 i barpy et
(2} {m.oammaan&s N L B AL
1 (1) Loans from financial
%ﬂw : NiL NI L
{iil) Governmant Dues:
() dues to departments
dealing with government NIL R
madaﬁ:zn o
{b) dues to nts.
deallﬂg wiith: BUPP!YOf NiL NI
| water i
(€) dues to depa:tmenm
dealing with supply of
electricity NAL NIL
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(d) dues e d&partments -
ealing wi hones il B
(2} dues to deaartments
daaling with b’wmmant
tramimrt(iu 1 R N L
NI L CONIL
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DCSPBRR0220y THIE
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N\ 5 . NiL
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i : r Ldmmustmhve_ Cadre, Bihax \hc[hcm Sabha.
(Full Namme &.9. B.AS. -Bifiar Administrative Service, Secretariat, Patna
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fonaiint - - Sitamaxhi

IWM&mtﬂmmﬂwﬁwsammmmabaﬁﬂm

kmw!sdne and &amf.
e TeF’T

- _ ﬂame of&mpﬁnyea N 5 IBHART.I
G wmm....s,a...x..,,n o.E,Fl.s'E&-
Elate;-.....Qﬁ.._‘-..Ql;i_.OQ_H pepartment:...21har Nidhan Sabha

Secme'l‘mr\ni' , Patng

tNote: Please sign each page of the declarstion. Asset dgc!araﬁon form
must be in A4 size white paper with computer typed (single side)
in prescribed format. _
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